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the residents of the area were con-
sIdered but it wall not found ossil1le 
to accede to their reuests. 

Irriation Proeats for small -mew. 
turilds In uJarat 

12. SHRI D. D. DESAI Will the 
Minister of A RIC LT RE AND 
IRRI ATION be leased to state 

(a) whether any rovision has been 
made for irriation roects in the 
Jarat State to hel small aricultu-

rists and farmers durin Fifth Plan 

(b) if so, the nature of the rovi. 
sions made and 

(c) whiCh of the towns and districts 
in uarat State are likely to be bene-
fi ted from the rovisions 

THE DEP TY MINISTER IN THE 
MINISTRY OF A RIC LT RE AND 
IRRI ATION (SHRI KEDAR NATH 
SIN H) (a) to (e). Minor Irriation 
Prorammes undertaken for small 
farmers are (i) Small Develo,lment 
Aency (SFDA) and (Ii) Marinal 
FarmelS and Aricultural Labourers 
Develo ment Aency (MFAL). No 
arate lan-wise rovision is made 

for different sectors under these 
schemes. 

For the year 1974-7, the amounts 
rovided under these schemes in 
different districts of uarat are as 
under-

for 1974-7 for ivin assistance for 
minor irriation Investments to small 
farmers under Drouht Prone ArM 
Proramme. 

Besides the above, the lormal 
roramme of maioI, medium and 
minor irriation works will also bene-
fi t small farmers. 

Indo-Banladesh talk. OIl River waters 

18. SHRI VEKARIA 

SHRI D. P. JADEJA 

Will the Minister of A RIC LT RE. 
AND IRRI ATION be leased to 
state 

(a) whether the recent talks with 
Banladesh in reard to sharin of 
waters have not made any roress 
and 

(b) if so, the difficulties encounter-
d in reard thereto 

THE DEP TY MINISTER IN THE 
MINISTRY OF A RIC LT RE AND 
IRRI ATION (SHRI KEDAR NATH 
SIN H) (a) There were no recent 
talks with Banladesh in reard to 
sharin of waters. 

(b) Does not arise. 

Ronses m Low-iJleome lou ePle 
In Punab 

District Proramme Amount AL 
CRs. in Lakhs 14. SHItI RA FI NANDAN L 

I. Sabarkantha SFDA 1600 

2. Sural SFDA 200 

3 Junaadh SFDA  

4. Valsad MFAL 19 

S. Baroda MFAL S6 

r  tI l1li. 10 ldth o eSliids 
In fbeo t t  tIIlIat cleWlMIeIRt 

8fIATIA iI. the lIIlinister of 
WORKS AND RO SIN be leased 
to state 

(8) how mmIY houses have been 
bllilt f.or r..ow-iDeame rou eole iD 

a  (IIIW ()et.aiIDet, 1.tfif 

(cb) whet.ber aere is any acheme u 
baiitl 1IIIIIlk lI8 BM  rural areas of 

artd ad  in r t ar  ad 

(c) if ... .aD  tlaereot 




